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MINUTES OF THE MEETING No. 24/14 dated  11.9.2013   UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 

 

.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2.         Shri O.P Sharma, Jt. Industrial Adviser, Deptt. of C&PC(Chem.Div), Shastri Bhavan, New Delhi
 
3.         Shri J.P. Pathak, Asstt. Director, DC(MSME), Nirman Bhavan, N. Delhi
 
.4.         Shri Daya Shankar, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi

 
 
 
The Committee first considered minutes of the NC Meeting No.23                                                            
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for confirmation and confirmed and adopted the same without any change.
 

 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 24/83-ALC1/2013 MEETING DATE : 11.09.2013
 

1

Case No.:21/44/83-ALC1/2011 Party Name:INDIAN TECHNOMAC CO.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00766/AM12/ RLA File :05/23/040/00285/AM12/ Lic.No/Date:0510307112
03.11.2011

Defer Date:09.10.2013

Decision :E-mail issued to M/o Mines on 29.7.2013.  The case is re-listed for 9.10.2013.
 

2

Case No.:16/3/83-ALC1/2012 Party Name:WELSET PLAST EXTRUSIONS PVT.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00019/AM13/ RLA File :03/95/040/00618/AM12/ Lic.No/Date:0310668494
02.12.2011

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and deferred  the case for want of clarification from TA, C&PC (PC Division) on the description of export product mentioned in the WC and the application. Re-listed for 23.10.2013.
 

3

Case No.:52/31/83-ALC1/2012 Party Name:LONA INDUSTRIES LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00604/AM13/ RLA File :03/95/040/00378/AM13/ Lic.No/Date:0310709935
21.09.2012

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide letter dated 28/5/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

4

Case No.:32/36/83-ALC1/2012 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00657/AM13/ RLA File :31/83/040/00109/AM13/ Lic.No/Date:3110055879
25.09.2012

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 4/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

5

Case No.:6/36/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00631/AM13/ RLA File :03/94/040/00570/AM13/ Lic.No/Date:0310712187
09.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 24/5/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

6

Case No.:8/36/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00633/AM13/ RLA File :03/94/040/00556/AM13/ Lic.No/Date:0310712209
09.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 4/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

7

Case No.:13/36/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00638/AM13/ RLA File :03/94/040/00452/AM13/ Lic.No/Date:0310712693
12.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 4/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

8

Case No.:16/40/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00753/AM13/ RLA File :03/94/040/00552/AM13/ Lic.No/Date:0310713013
17.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 4/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

9

Case No.:18/40/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00755/AM13/ RLA File :03/94/040/00248/AM13/ Lic.No/Date:0310713631
25.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 4/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

10

Case No.:2/32/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case deferred

HQ File :01/83/050/00615/AM13/ RLA File :08/24/040/00189/AM13/ Lic.No/Date:0810115927
26.10.2012

Defer Date:
9.10.2013

Decision :The Committee considered the case as per agenda and decided to send a reminder to the firm as they have not given Central Excise Data as called vide E-mail dated 29.7.2013.  Re-listed for 9.10.2013.
 

11

Case No.:3/32/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case deferred

HQ File :01/83/050/00616/AM13/ RLA File :08/24/040/00193/AM13/ Lic.No/Date:0810115989
30.10.2012

Defer Date:
9.10.2013

Decision : The Committee considered the case as per agenda and decided to send a reminder to the firm as they have not given Central Excise Data as called vide E-mail dated 29.7.2013.  Re-listed for 9.10.2013.
 

12

Case No.:4/40/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00741/AM13/ RLA File :17/24/040/00043/AM13/ Lic.No/Date:1710005128
31.10.2012

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda. The Committee noted that Central Excise Data from the firm has been received. The case deferred for four weeks. Re-listed for 9.10.2013.
 

13

Case No.:9/40/83-ALC1/2012 Party Name:HANJIN CHEMICAL INDIA PVT.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00746/AM13/ RLA File :05/23/040/00317/AM13/ Lic.No/Date:0510338422
06.11.2012

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been  received by TA.  The case is re-listed for 9.10.2013.
 

14

Case No.:1/44/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00800/AM13/ RLA File :03/94/040/00755/AM13/ Lic.No/Date:0310716489
06.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 5/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

15

Case No.:27/47/83-ALC1/2012 Party Name:PARIKH ENTERPRISES PVT. LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00861/AM13/ RLA File :08/24/040/00309/AM13/ Lic.No/Date:0810116812
11.12.2012

Defer Date:09.10.2013

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 9.10.2013.
 

16

Case No.:56/47/83-ALC1/2012 Party Name:SABERO ORGANICS GUJARAT LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00890/AM13/ RLA File :03/95/040/00743/AM13/ Lic.No/Date:0310720296
10.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 29.7.2013. Reminder to be issued. The case is re-listed for 11.9.2013.
 

17

Case No.:57/47/83-ALC1/2012 Party Name:SABERO ORGANICS GUJARAT LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00891/AM13/ RLA File :03/95/040/00621/AM13/ Lic.No/Date:0310720301
10.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 29.7.2013. Reminder to be issued. The case is re-listed for 11.9.2013.
 

18

Case No.:3/52/83-ALC1/2012 Party Name:PROEC ENERGY LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00922/AM13/ RLA File :05/24/040/00383/AM13/ Lic.No/Date:0510342979
10.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and noted that TA C&PC (PC Division) have sent a D/L to the firm on 14.06.2013. Reminder dated 30.8.2013 issued by this office. Another reminder to be issued. Re-listed for 9.10.2013.
 

19

Case No.:26/52/83-ALC1/2012 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00945/AM13/ RLA File :03/95/040/00746/AM13/ Lic.No/Date:0310720272
10.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and noted that TA, DIPP have sent again D/L to the firm   reply of which is awaited.  Committee decided that TA, DIPP will issue a letter to the firm giving 15 days time to reply Re-listed for 2.10.2013.
 

20

Case No.:17/52/83-ALC1/2012 Party Name:BERGER BECKER COATINGS PVT.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Approved

HQ File :01/83/050/00936/AM13/ RLA File :17/24/040/00012/AM12/ Lic.No/Date:1710005162
14.01.2013

Defer Date:

Decision : The committee considered the case as per Agenda.  Based on the written recommendation of Technical Authority, Department of Industrial Policy & Promotion, furnished vide their U.O. Nil dated 10.9.2013, Committee decided to approve the case as under:-
 
Export Item No.1:  COIL COATING CLEAR BASE GLOSLSY Containing
                               Pigment Content 0% Solid Resin Content 55.52%+2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.6126 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1094 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.1123 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.1081 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0069 Kg

7.  FLOW AGENT Additive 0.0491 Kg
13. Dynapol Catalyst 1203 Additive 0.0202 Kg

 
Export Item No.2:  COIL COATING WHITE BASE GLOSLSY Containing
                               Pigment Content 31.71% + 2% Solid Resin Content 37.46% + 2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.4835 Kg

2. TITANIUM DIOXIDE RUTILE GRADE 0.3330 Kg
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.0700 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.0815 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0141 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
(DISTILLATION RANGE 150-190 DEGREE C)

0.0195 Kg

7. FLOW AGENT Additive 0.0239 Kg
13. Dynapol CATLAYST 1203 Additive 0.0245 Kg

 
Export Item No.3:  COIL COATING BLACK BASE  Containing
                               Pigment Content 9.32% + 2% Solid Resin Content 42.38%+2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.5530 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.2448 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.0882 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0140 Kg

7. FLOW AGENT Additive 0.0500 Kg
10. CARBON BLACK PIGMENT 0.1 Kg

 
Export Item No.4:  COIL COATING GREEN BASE  Containing
                               Pigment Content 11.431% + 2% Solid Resin Content 46.61%+2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.5951 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1600 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.1058 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0146 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0329 Kg

7. FLOW AGENT Additive 0.0216 Kg
12. INORGONIC GREEN PIGMENT 0.12 Kg

 
Export Item No.5:  COIL COATING BLUE BASE  Containing
                               Pigment 13.33% + 2% Solid Resin Content 46.61%+1%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.5951 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1500 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.1058 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0146 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0229 Kg

7. FLOW AGENT Additive 0.0216 Kg
11. INORGONIC BLUE PIGMENT 0.14 Kg

 
Export Item No.6:  COIL COATING BLUE READER  BASE  Containing
                               Pigment Content 11.43% + 2% Solid Resin Content 47.04%+ 2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.6020 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1400 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.1058 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0154 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0368 Kg

7. FLOW AGENT Additive 0.0300 Kg
11. INORGONIC BLUE PIGMENT 0.1200 Kg

 
Export Item No.7:  COIL COATING LEMON YELLOW BASE  Containing
                               Pigment Content 40.00% + 2% Solid Resin Content 36.12%+ 2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.4700 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.0392 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.0760 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0147 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0100 Kg

7. FLOW AGENT Additive 0.0201 Kg
9. CHROME PIGMENT (LEAD CHROMATE) 0.4200 Kg

 
Export Item No.8:  COIL COATING RED BLUER BASE  Containing
                               Pigment Content 30.48% + 2% Solid Resin Content 34.79%+ 2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.4500 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1500 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.0750 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0147 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0200 Kg

7. FLOW AGENT Additive 0.0203 Kg
8. INORGONIC RED OXIDE PIGMENT 0.3200 Kg

 
 
Export Item No.9:  COIL COATING JET BLACK BASE  Containing
                               Pigment Content 4.68% + 2% Solid Resin Content 47.45%+2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.5800 Kg

3. DIMETHYL ESTER /  DIABSIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1800 Kg
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4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.1250 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0141 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0800 Kg

7. FLOW AGENT Additive 0.0218 Kg
10. CARBON BLACK PIGMENT 0.0491 Kg

 
Export Item No.10:  COIL COATING RED  BASE  Containing
                               Pigment Content 29.52% + 2% Solid Resin Content 34.94%+2%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity recommended
1. POLYESTER RESIN SATURATED (% NON

VOLATILE CONTENT 65% Maximum)
0.4600 Kg

3. DIMETHYL ESTER /  DIABASIC ESTER /
RETARDER SOLVENT / RHODIASOLV

0.1500 Kg

4. MELAMINE RESIN (% NON VOLATILE
CONTENT 97+2%)

0.0700 Kg

5. MELAMINE RESIN (% NON VOLATILE
CONTENT 82+2%)

0.0147 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0250 Kg

7. FLOW AGENT Additive 0.0203 Kg
8. INORGONIC RED OXIDE PIGMENT 0.3100 Kg

 
Export Item No.11:  COIL COATING DILUENT M   Containing
                               Pigment Content 0% Solid Resin Content 0%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity  approved
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.9700 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.0800 Kg

 
Export Item No.12:  COIL COATING DILUENT C   Containing
                               Pigment Content 0% Solid Resin Content 0%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.5500 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.5000 Kg

 
Export Item No.13:  COIL COATING FLOW ADDITIVE   Containing
                               Pigment Content 0% Solid Resin Content 0%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity  approved
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.1900 Kg

7. FLOW AGENT Additive 0.8600 Kg
 
Export Item No.14:  COIL COATING CATALYST  N   Containing
                               Pigment Content 0% Solid Resin Content 0%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.5000 Kg

13. Dynapol CATALYST 1203 Additive 0.5500 Kg
 
 
Export Item No.15:  COIL COATING CATALYST  N   Containing
                               Pigment Content 0% Solid Resin Content 0%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.5500 Kg

13. Dynapol CATALYST 1203 Additive 0.5000 Kg
 
Export Item No.16:  COIL COATING ADDITIVE  B   Containing
                               Pigment Content 0% Solid Resin Content 0%
 
Quantity: 1  Litre
 
Import item:
S.No. Item Description Quantity approved
3. DIMETHYL ESTER /  DIABASIC ESTER /

RETARDER SOLVENT / RHODIASOLV
0.5800 Kg

6. Aromatic Hydrocarbon Solvent [solvent naptha]
DISTILLATION RANGE 150-190 DEGREE C)

0.1700 Kg

13. Dynapol CATALYST 1203 Additive 0.3000 Kg
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:34/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00953/AM13/ RLA File :17/24/040/00054/AM13/ Lic.No/Date:1710005165
14.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. The case is re-listed for 23.10.2013.
 

22

Case No.:35/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00954/AM13/ RLA File :17/24/040/00055/AM13/ Lic.No/Date:1710005166
14.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:40/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00959/AM13/ RLA File :17/24/040/00052/AM13/ Lic.No/Date:1710005163
14.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:41/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00960/AM13/ RLA File :17/24/040/00053/AM13/ Lic.No/Date:1710005164
14.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:1/52/83-ALC1/2012 Party Name:HANJIN CHEMICAL INDIA PVT.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00920/AM13/ RLA File :05/23/040/00422/AM13/ Lic.No/Date:0510343399
15.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 10.9.2013 issued by DIPP. The case is re-listed for 9.10.2013.
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Case No.:57/52/83-ALC1/2012 Party Name:GUJARAT BOROSIL LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Approved

HQ File :01/83/050/00976/AM13/ RLA File :03/94/040/00784/AM13/ Lic.No/Date:0310720810
15.01.2013

Defer Date:

Decision : The committee considered the case as per Agenda.  Based on the written recommendation of Technical Authority, Department of Industrial Policy & Promotion, furnished vide their U.O. Nil dated 10.9.2013, Committee decided to approve the case, taking cue from as per   SION A-1060,  as under:-
 
Export Product:  Solar  Glass Tempered
 
Quantity: 1  MT
 
Import item:
S.No. Item Description Quantity recommended
1. Soda Ash (Dense 0.21336 MT
2. Sodium Nitrate 0.008315 M
3. Sodium Antimonite 0.005523 MT
4. Pine Wood/Ply Wood As per Packaging Policy

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:22/52/83-ALC1/2012 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00941/AM13/ RLA File :03/95/040/00636/AM13/ Lic.No/Date:0310721501
18.01.2013

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given reply to D/L dated 18/4/2013 issued by Deptt. of C&PC(PC Div) followed by reminder dated 4.7.2013 and 29.7.2013 issued by this office. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
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Case No.:53/52/83-ALC1/2012 Party Name:BRILLIANT PRINTERS PVT.LTD., Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00972/AM13/ RLA File :07/24/040/00439/AM13/ Lic.No/Date:0710093204
21.01.2013

Defer Date:09.10.2013

Decision :D/L dated 16.7.2013 issued by DIPP. Reminder to firm issued on 30.8.2013. The case is re-listed for 9.10.2013.
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Case No.:10/52/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00929/AM13/ RLA File :03/94/040/00878/AM13/ Lic.No/Date:0310721790
23.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 5/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
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Case No.:9/52/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00928/AM13/ RLA File :03/94/040/00869/AM13/ Lic.No/Date:0310721786
23.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 5/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
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Case No.:35/44/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00834/AM13/ RLA File :17/24/040/00074/AM13/ Lic.No/Date:1710005212
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:16/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00935/AM13/ RLA File :17/24/040/00072/AM13/ Lic.No/Date:1710005211
24.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:18/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00937/AM13/ RLA File :17/24/040/00070/AM13/ Lic.No/Date:1710005209
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:19/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00938/AM13/ RLA File :17/24/040/00066/AM13/ Lic.No/Date:1710005205
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:48/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00967/AM13/ RLA File :17/24/040/00063/AM13/ Lic.No/Date:1710005203
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:49/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00968/AM13/ RLA File :17/24/040/00068/AM13/ Lic.No/Date:1710005207
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:50/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00969/AM13/ RLA File :17/24/040/00071/AM13/ Lic.No/Date:1710005210
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
 

38

Case No.:52/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00971/AM13/ RLA File :17/24/040/00069/AM13/ Lic.No/Date:1710005208
24.01.2013

Defer Date:23.10.2013

Decision : The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to C&PC (Chem. Div) on 21.8.2013. The case is re-listed for 23.10.2013.
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Case No.:58/52/83-ALC1/2012 Party Name:JESONS INDUSTRIES LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case deferred

HQ File :01/83/050/00977/AM13/ RLA File :03/94/040/00916/AM13/ Lic.No/Date:0310721984
24.01.2013

Defer Date:

Decision :The Committee considered the case as per agenda and noted TA, C&PC PC Division written D/L to the firm on 3.6.2013. Reminder to be issued. The case is re-listed for 9.10.2013.
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Case No.:20/52/83-ALC1/2012 Party Name:SHREE SHYAM PULP & BOARD MILLS LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00939/AM13/ RLA File :05/24/040/00401/AM13/ Lic.No/Date:0510344237
28.01.2013

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given reply to D/L by E-mail dated 4/6/2012 followed by reminder dated 29.7.2012.
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
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Case No.:14/52/83-ALC1/2012 Party Name:MAROMA (A UNIT OF ARAVINDA TRUST) Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case deferred

HQ File :01/83/050/00933/AM13/ RLA File :25/24/040/00002/AM13/ Lic.No/Date:2510003890
30.01.2013

Defer Date:

Decision :The Committee considered the case as per agenda. The application was referred to DIPP for providing the comments on 25.7.2013. The case is re-listed for 9.10.2013.
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Case No.:25/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00944/AM13/ RLA File :03/95/040/00846/AM13/ Lic.No/Date:0310722522
31.01.2013

Defer Date:09.10.2013

Decision :D/L issued by Deptt. of C&PC(Chem Div.). Re-listed on 9.10.2013.
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Case No.:27/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00946/AM13/ RLA File :03/95/040/00837/AM13/ Lic.No/Date:0310722507
31.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise issued by TA. E-mail issued on 29.7.2013 by this office. Reminder to be issued. The case is re-listed for 9.10.2013.
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Case No.:37/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00956/AM13/ RLA File :03/95/040/00843/AM13/ Lic.No/Date:0310722511
31.01.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise issued by TA. E-mail issued on 29.7.2013 by this office. Reminder to be issued. The case is re-listed for 9.10.2013.
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Case No.:44/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00963/AM13/ RLA File :17/24/040/00083/AM13/ Lic.No/Date:1710005223
31.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:45/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00964/AM13/ RLA File :17/24/040/00082/AM13/ Lic.No/Date:1710005222
31.01.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:60/52/83-ALC1/2012 Party Name:DEVHARSH INFOTECH PVT.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00979/AM13/ RLA File :03/94/040/00932/AM13/ Lic.No/Date:0310722546
31.01.2013

Defer Date:09.10.2013

Decision :D/L dated 16.7.2012 issued by DIPP. Re-listed on 9.10.2013.
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Case No.:23/52/83-ALC1/2012 Party Name:COOL COSMETICS [P) LTD Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00942/AM13/ RLA File :04/24/040/00237/AM13/ Lic.No/Date:0410143071
04.02.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and noted that the case has been referred  to C&PC (PC Division) for examination and technical comments. Re-listed for 9.10.2013.
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Case No.:47/52/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00966/AM13/ RLA File :08/24/040/00379/AM13/ Lic.No/Date:0810118389
14.02.2013

Defer Date:09.10.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 9.10.2013.
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Case No.:6/48/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00900/AM13/ RLA File :08/24/040/00249/AM13/ Lic.No/Date:0810118471
18.02.2013

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 7/6/2013 and reminder dated 29.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
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Case No.:32/52/83-ALC1/2012 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00951/AM13/ RLA File :50/24/040/00016/AM13/ Lic.No/Date:5010001598
19.02.2013

Defer Date:09.10.2013

Decision :Hard copy sent to Department of C&PC (PC.Div) on 8.4.2013. Comments awaited. The case is re-listed for 9.10.2013.
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Case No.:3/20/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00286/AM14/ RLA File :03/95/040/00959/AM13/ Lic.No/Date:0310725626
25.02.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 9.10.2013
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Case No.:63/52/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Rejected

HQ File :01/83/050/00982/AM13/ RLA File :08/24/040/00456/AM13/ Lic.No/Date:0810119461
15.03.2013

Defer Date:

Decision : The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data as called for vide E-mail dated 7/6/2013 and reminder dated 30.7.2013. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
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Case No.:1/8/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00151/AM14/ RLA File :50/24/040/00019/AM13/ Lic.No/Date:5010001629
28.03.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 9.10.2013
 

Case No.:3/4/83-ALC1/2013 Party Name:SV PLASTOCHEM PVT.LTD. Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred
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55 HQ File :01/83/050/00008/AM14/ RLA File :31/24/040/00089/AM11/ Lic.No/Date:3110057927
15.04.2013

Defer Date:23.10.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for six weeks to enable TA to examine the case. The case is re-listed for 9.10.2013.
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Case No.:2/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00152/AM14/ RLA File :17/24/040/00014/AM14/ Lic.No/Date:1710005314
14.05.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:3/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00153/AM14/ RLA File :17/24/040/00018/AM14/ Lic.No/Date:1710005317
14.05.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:4/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00154/AM14/ RLA File :17/24/040/00019/AM14/ Lic.No/Date:1710005318
14.05.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:5/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00155/AM14/ RLA File :17/24/040/00025/AM14/ Lic.No/Date:1710005324
15.05.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:6/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00156/AM14/ RLA File :17/24/040/00023/AM14/ Lic.No/Date:1710005329
16.05.2013

Defer Date:23.10.2013

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.8.2013. . The case is re-listed for 23.10.2013.
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Case No.:2/12/83-ALC1/2013 Party Name:LUK PLASTCON LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00162/AM14/ RLA File :50/24/040/00001/AM14/ Lic.No/Date:5010001706
05.06.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 11.9.2013. The case is re-listed for 9.10.2013.
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Case No.:5/18/83-ALC1/2013 Party Name:VIC INDUSTRIES, Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00279/AM14/ RLA File :17/24/040/00058/AM14/ Lic.No/Date:1710005455
23.07.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 2.10.2013
 

63

Case No.:2/20/83-ALC1/2013 Party Name:PONDY OXIDES AND CHEMICALS LIMITED Meet No/Date:24/83-ALC1/2013
11.09.2013

Status:Case Deferred

HQ File :01/83/050/00285/AM14/ RLA File :25/24/040/00003/AM14/ Lic.No/Date:2510004084
24.07.2013

Defer Date:09.10.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 9.10.2013

  
  
Date:23.09.2013
Place:New Delhi

Daya Shankar 
Dy. Director General of Foreign Trade 
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